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Registrar, 

Hon’ble National Green Tribunal, 

Central Zone Bench , New Delhi 

Sub: Regarding report of Joint Committee as per Hon’ble NGT(CZ), Bhopal order dated 23.01.2025 in OA No 09/2025, 

in matter of Gotu Singh Rajput Vs State of Rajasthan & Ors 

Ref:- i. Hon’ble NGT order dated 23.01.2025 

Sir, 

In reference to above subject, it is submitted Hon’ble NGT (CZ) in aforesaid OA No 09/2025, has constituted a Joint 

Committee of following Officials to submit the factual status :- 

a. Representative of Principal Secretary (Environment), Government of Rajasthan, 

b. Representative of Member Secretary, Rajasthan State Pollution Control Board, Jaipur, vide order dated 

23.01.2025. 

In this regard report of the Joint Committee is hereby attached with this letter for kind perusal and record for 

Hon’ ble NGT please. 

Regards 

Sincerely, 

Encls:- As Above 

(Deepak Dhanetwal) 

SEE & Regional Officer 

Copy to following: - 

1. Member Secretary, Rajasthan State Pollution Control Board, Jaipur, for information please along with copy of 

Joint Committee report. 

2. District Collector, Bhilwara, for information please along with copy of Joint Committee report. 

3. Deputy Conservator of Forest(DCF), Forest Department, Government of Rajasthan for information please along 

with copy of Joint Committee report. 

3. Sh. Vaibhav Thakuria, Advocate, 203,A-7, Royal Abode, Vijaypath, Tilak Nagar, Jaipur, Mobile No. 7017975501,, 

with the request to kindly upload the report of the committee on Hon’ble NGT website for record please. 

    

Signature 
Digitally signed by * 
Designation Agenig vironmental 
Engineer 
Da , 4:37:15 IST 

       
      

         “TR, 
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara 

RajKaj Ref No.: 13956268
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A 

JOINT REPORT OF THE COMMITTEE 

SUBMITTED IN REFERENCE TO 

HON’BLE NATIONAL GREEN TRIBUNAL, 

ORDER DATED 23.01.2025, IN MATTER OF 

O.A. No 09/2025(CZ) 

GOTU SINGH RAJPUT 

VS 

STATE OF RAJASTHAN & ORS 

NOMINATED OFFICIALS 

1. One representative from Member Secretary, Rajasthan State Pollution Control 

Board, Rajasthan 

2. One representative from Principal Secretary(Environment), Government of 

Rajasthan
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Report of the Joint Committee in compliance of Hon’ble National Green Tribunal in 

1. 

the matter of O.A. No 09/2025(CZ), Bhopal Bench vide order dated 23.01.2025, Gotu 

Singh Rajput Vs State of Rajasthan & Ors. 

In continuation to petition filed by Sh. Gotu Singh Rajput, related to illegal 

encroachment by various people on the land titled as "Dharam Talaab” at Village 

Pansal and development of Residential Colonies by them , without prior permission 

from the competent authorities. Hon’ble NGT has registered the writ petition. 

Further, Sh. Gotu Singh, Applicant has also alleged that due to development of 

residential colonies and other civil structures environment is being distorted at that 

area and ponds original form is damaged and plead the Hon’ble NGT to direct the 

authorities to remove the encroachments and to restore the original form of the 

alleged Dharam Talaab. 

Taking the cognizance of the letter petition, Central Zone Bench, Bhopal of Hon’ble 

NGT has made following observation :- 

“Issue raised in this application is damaging and cutting of trees, illegal construction 

on the water body/pond and its catchment area known as Pansal Dharam Talab 

within the Panchayat Samiti Suwana, District Bhilwara (Rajasthan), in violation of 

Environmental Rules and Water (Prevention and Control of Pollution) Act, 1974 & 

Air (Prevention and Control of Pollution) Act, 1981 and further in contravention of 

the orders passed by the Hon’ble Supreme Court of India dated 28.01.2011 passed in 

Civil Appeal No. 1132 of 2011, SLP No. 3109 of 2021 Jagpal Singh and Ors. Vs. State 

of Punjab & Ors. The allegations of the applicant are that the private respondents 

are making unauthorised layout plan and making allotment of the land of the pond, 

which is recorded at the land of the State Government in the nature of the water 

bodies and State of Rajasthan vide order dated 25.04.2011 has directed 2 O. A No. 

09/2025 (CZ) Gotu Singh Rajput Vs. State of Rajasthan & Ors. all the District 

Magistrate not to alter the nature of the water bodies and not to make any allotment 

of the land in contravention of the order of Hon’ble Supreme Court quoted above and 

the notification dated 25.04.2011. The lands mentioned as Annexures15, 16, 17 & 18 

are recorded in the name of State Government Rajasthan and in accordance with the 

notification dated 25.04.2011 no transfer of land is permissible inspite of that it was 

unauthorised transferred by the authorities not competent to transfer the State land 

without due approval from the State Government. It is further alleged that it is in 

violation of the Section 90 (A) of the Land Revenue Act 1956 and Environmental 

Rules”. 

Further, Hon’ble NGT considered it as a substantial issue of the environment and 

issue notices to the respondents in this matter. 

—



4. 

5. 

10. 
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Hon'ble NGT further directed the applicant to take necessary steps for service to the 

respondents by both the ways and also on available email. 

Hon’ble NGT in this matter has constituted a joint cornmittee consisting of: - 

a. One Representative from the Principal Secretary (Environment), State of 

Rajasthan (Rajasthan) Rajasthan State Pollution Control Board through its 

Member Secretary. 

b. One Representative from the Member Secretary, State Pollution Control 

Board, (Rajasthan) . 

As per directions of Hon’ble NGT, Member Secretary of State Board, vide letter dated 

29.01.2025 (enclosed as Annexure- R-1) has been appointed undersigned as his 

representative in this matter. 

Further, Department of Environment and Climate Change vide letter dated 

03.02.2025(enclosed as Annexure- R-2) has appointed Deputy Conservator of Forest 

(DCF), Bhilwara as the representative on behalf of Principal Secretary (Environment), 

State of Rajasthan. 

A meeting of the joint committee was held on 05.02.2025, at DCF office to discuss the 

matter. As per discussion in this matter, it has been observed that contents of the case 

are related with encroachment and further requires removal of the encroachment 

from the site and verification of factual status of title of the land as submitted by the 

petitioner at Hon’ble NGT, needs to be verified. 

During the meeting, it has been found appropriate to include Sub Divisional 

Magistrate (SDM), Bhilwara in the joint committee as an associate member to assist 

the team, in this matter, as most of the contents of the case are related to revenue titles 

and records. 

Further, it has been decided to visit the site in question on 11.02.2025 at 11:00 am to 

know the factual status in this matter along with SDM, Bhilwara and the applicant, 

Sh. Gotu Singh. Same was communicated to the SDM Bhilwara vide State Boards 

letter dated 07.02.2025(enclosed as Annexure- R-3). 

11. This report is being filed by the aforementioned Joint Committee after conducting the 

field visits of the site as mentioned in the writ petition on the basis/looking in to the 

issues raised by the petitioner.
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BACKGROUND AND SPECIFIC ISSUES IN THIS MATTER 

12. As per the petition filed by the petitioner, following allegations have been mace : 

  

DETAILS OF PETITION 
  

ISSUES RAISED 
  

Petition No OA No 09/2025(CZ). As per 

the Fact in Brief 

    

1. 

oe 

It has been alleged in the petition that” 

the peta kasht land near the Pansal 

Dharam Talab, was earlier allotted by he 

government to the farmers for farming, 

which was sold by the present account | 

holders to the respondents no 6 to 8 with 

the intention of developing a residential 

colony with the objective of obtaining 

illegal benefits from the said Dharam 

Talaab. Petitioner alleged its illegal , in 

light of Rajasthan Govt order dated 

25.04.2011 and provided a copy of the 

same in writ petition. 

Further, it has been alleged that | 

respondent no 6 to 8 without taking | 
  

approval of the government, making an 

unauthorized layout plan in the name of | 

Balaji Nagar on the land of Dharam 

Talab and have sold 501 of the residential 

plots to various customers, which | 

ultimately leads to the spoiling of 

original form of Dharam Yalaab and 

caused damage to the environment. 

Petitioner, also alleged that he has made | 

several complaints to the authorities | 

concerned, in this matter but no action 

has been taken by Respondent no 6 to 8 | 

to restore Pansal Dharamshala pond to 

its original form. 
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SITE OBSERVATIONS OF COMMITTEE 

13. Joint Committee visited the site on dated 11.02.2025 along with the applicant Gotu 

Singh and the Tehsildar, concerned to verify the factual status of the site and 

verification of the facts mentioned by the applicant in the writ. Committee made 

following observations during the course of visit :- 

i. It has been observed that few pucca houses were found constructed at the site 

in the question and construction activities were going on at that site. 

ii. A 100 ft road was found constructed at the site connecting Pansal to Bhilwara. 

Tehsildar present at the site confirmed that the same was built by the Urban 

Improvement Trust(UIT), Bhilwara. 

iii. Along with this, Cement Concrete Roads have been found built up at the site 

and as per the appearance, it can be said that the allegations made by the 

applicant in the writ petition, that the residential colony in the name of Balaji 

Nagar is being built up at the site, seems true. Tehsildar concern, has confirmed 

that the same colony is unauthorized. 

iv. During the course of visit it has been found that activities which are being 

carried out at the site at non-agricultural in nature and at araji no 5284/1356 , 

boundary wall has been constructed. 

14. Site report has been prepared and all the participants, of the joint committee has 

signed it along with the applicant Gotu Singh. Copy of the Mauka Report is enclosed 

herewith this joint report (enclosed as Annexure -R-4). 
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Figure 1 Overview of Balaji Colony Built at the site in question 

a



Page 7 of 16 

  

  

Pansal, Rajasthan, India 

‘ “Lat 25.353666° Long 74.585958° 

} 11/02/2025 01:44 PM GMT +05:30 

6 233m   
Figure 2 Visit of Officials of Joint Committee 

Cement Concrete 

Road at the Colony, 
Balaji Colony 

he Pansal, Rajasthan, me 

. Lat 25.35377° Long 74.585943° 

4 11/02/2025 01:44 PM GMT +05:30 

ey 
: 

io Baa a KN SU nia cee ea 

Figure 3 Ongoing Construction Activities at the Site 

   



Page 8 of 16 

  

  

gall Pansal, aT mr 

ee LVM Relate WL Mots lke lo 

  
Figure 4 Members of the Joint Committee 

Pucea Structures 
were found Built 
at the site 

ag = GPS Map Camera'| 

Be Pansal, Rajasthan, India 

os: , Lat 25.353673° Long 74.586002° 

ga 11/02/2025 01:43 PM GMT +05:30 

wi. 

(7) Sc 3c Maa)   
Figure 5 Structures at the Site



Page 9 of 16 

  

Pansal, Rajasthan, India 

~,. Lat 25.353687° Long 74.586014° 

LS 11/02/2025 01:51 PM GMT +05:30   
15. Further, in order to verify the revenue status of each Araji number, as alleged by the 

petitioner in the writ, along with the action taken by the revenue department, if any 

against the illegal construction/encroachment, which also includes removal of 

encroachment , a letter has been written to SDM, Bhilwara to provide the complete 

status on the basis of Araji number vide State Boards letter dated 14.02.2025, in format 

prescribed by the Joint Committee. Copy of the same is enclosed as (Annexure- R- 5). 

REVENUE STATUS OF THE SITE IN QUESTION AND ACTION 

INITIATED BY THE REVENUE DEPARTMENT 

16. Petitioner Sh. Gotu Singh has highlighted following Araji numbers along with their 

owners and type of land title. 

17. Based on the letter issued by State Pollution Control Board, to SDM, Bhilwara , in 

order to verify the status of land and permitted activities on that type of land, and 

Araji Numbers as highlisghted by the Petitioner, Sh. Gotu Singh in its writ petition, 

submissions made by SDM, Bhilwara in this matter are as under as per the Araji 

Numbers:-
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Number _and_lLand_ Tiltle:- 1352(Nahari), 1353(Peta), 1354(Peta) 

1358/2(Nahari) Rakba:- 0.4046, 1.6691, 0.7334 and 0.0885 in the name of M/s Paras 

Devi, Revenue Village- Pansal 

» It has been confirmed by the Revenue Department that these araji numbers 

W
 

Vv 

have been allotted in the name of Smt Paras Devi, w/o Sh. Bhanwar Lal 

Sharma, R/o E-45, , Shubhash Nagar, Bhilwara. 

Further, it has been denied by the Revenue Department that these Araji 

numbers have been categorized as “Dharam Talaab”, in any of the 

Revenue Records. It has been informed that these araji numbers are not 

being used for Talaab purpose. However, same were earlier usec for 

agricultural activities as verified by the revenue records and comes under 

the periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM 

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this 
  

property was enlisted under Thikana Khas as per Mewar Settlement 

Jamabandi. Later under settlement provisions , same has been allotted to 

Thikana Waarisan under Khatedari. 

In the factual report submitted by the SDM, Bhilwara in this matter at Para 

2(a), it has been confirmed that, a residential colony has been developed at 

aforesaid mentioned araji numbers, by the owners of the land. 

Also, in Para 3, of the factual report , it has been confirmed that these 

residential activities are not permitted on the restricted lands anc owners 

of these lands having “Peta” title, have developed residential colony, 

without prior approval of the competent authority. 

In para no. 4, Revenue Department, informed that a Residential Colony has 

been developed at this araji number , without due conversion of the land 

from the competent authorities. 8-10 Houses were found built up at these 

araji numbers(1352,1353,1354,1558/2 and 3283/1356) and 8-10 Houses are 

under construction at the site(1952,1353,1354,1358/2 and 5283/1356). 

Revenue Department, under Rajasthan Kashtkari Rules 1955, section 177 

has already identified the violation done by the owner of the land by 

developing residential colony without conversion and has submitted a 

report in this matter to the Competent Officer for this violation. Matter is 

subjudice at SDM Court, Bhilwara. (Para-7 of SDM Bhilwara letter dated 

25.02.2025, enclosed as Annexure- R-6).
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B. Araji Number and Land Tiltle:- 5283/1356(Gair Mum. Peta), Rakba:- 1.3619 Hect, 

in the name of Sh. Devi lal,S/o Sh. Nanuram Gadri(1/2 part) and Sh. Satpal Singh 

S/o Sh. Dalpat Singh(1/2 Part) , Revenue Village- Pansal. 

> It has been confirmed by the Revenue Department that this araji number 

W
 

W
 

have been allotted in the name of Sh. Devi lal, S/o Sh. Nanuram Gadri(1/2 

part) and Sh. Satpal Singh S/o Sh. Dalpat Singh(1/2 Part), R/o Deh, 

Bhilwara. 

Further, it has been denied by the Revenue Department that these Araji 

numbers have been categorized as “Dharam _ Talaab”, in any of the 

Revenue Records. It has been informed that these araji numbers are not 

being used as Talaab purpose. However, same was earlier usec for 

agricultural activities, as verified by the revenue records and comes under 

the periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM 

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this 

property was enlisted under Thikana Khas, as per Mewar Settlement 

Jamabandi. Later under settlement provisions , same has been allotted to 

Thikana Waarisan under Khatedari. 

In the factual report submitted by the SDM, Bhilwara in this matter, at Para 

2(a), it has been confirmed that, a residential colony has been developed at 

aforesaid mentioned araji numbers, by the owners of the land. 

Also, in Para 3, of the factual report , it has been confirmed that these 

residential activities are not permitted on the restricted lands and owner of 

this araji having “Peta” title, has developed residential colony, without 

prior approval of the competent authority 

In para no. 4, Revenue Department, informed that a Residential Colony has 

been developed at this araji number , without due conversion of the land 

from the competent authorities. 8-10 Houses were found built up at these 

araji numbers(1352,1353,1354,1358/2 and 3283/1356) and 8-10 Houses are 

under construction at the site(1352,1353,1354,1358/2 and 5283/1356). 

Revenue Department, under Rajasthan Kashtkari Rules 1955, section 177 

has already identified the violation done by the owner of the land by 

developing residential colony without conversion and has submitted a 

report in this matter to the Competent Officer for this violation. Matter is 

subjudice at SDM Court, Bhilwara. (Para-7 of SDM Bhilwara letter dated 

25.02.2025, enclosed as Annexure- R-6).
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C. Araji Number and Land Tiltle:- 5284/1356(Gair Mum. Peta), Rakba:- 0.1391 

Hect, in the name of Sh. Nirbhay Singh , S/o Sh. Manmath Singh Rajput, 

Revenue Village- Pansal. 
  

> It has been confirmed by the Revenue Department that this araji number 

has been allotted in the name of Sh. Nirbhay Singh S/o Sh. Manmath Singh 

Rajput, R/o Deh, Bhilwara. 

Further, it has been denied by the Revenue Department that these Araji 

Numbers have been categorized as “Dharam Talaab”, in any of the 

Revenue Records. It has been informed that these araji numbers are not 

being used as Talaab purpose. However, same was earlier used for 

agricultural activities, as verified by the revenue records and comes under 

the periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM 

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this 

property was enlisted under Thikana Khas, as per Mewar Settlement 

Jamabandi. Later under settlement provisions , same has been allotted to 

Thikana Waarisan under Khatedari. 

As per the Para 2(d), this araji number is presently vacant and boundary 

wall from all four sides has been constructed by the owner. 

Also, in Para 3, of the factual report , it has been confirmed that these 

residential activities are not permitted on the restricted lands and owners 

of these lands having “Peta” title have developed residential colony, 

without prior approval of the competent authority. 

D. Araji Number and Land Tiltle:- 1362(Gair Mum. Naadi), Rakba:- 1.2645 
  

Hect, in the name of Urban Improvement Trust(UIT),Bhilwara Revenue 

Village- Pansal. 

» It has been confirmed by the Revenue Department that this araji number 

have been allotted to Urban {mprovement Trust(UIT), Bhilwara. 

» Further, it has been denied by the Revenue Department that these Araji 

Numbers have been categorized as “Dharam Talaab”, in any of the 

Revenue Records. It has been informed that these araji numbers are not 

being used for Talaab purpose. However, same was earlier used for 

agricultural activities, as verified by the records and comes under the 

periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM 

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this 
  

property was enlisted under Thikana Khas as per Mewar Settlement
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Jamabandi. Later under land ceiling provisions , same has been allotted to 

UIT vide order dated 26.10.2005 to UIT, Bhilwara. 

> As per Para 2(b) of the SDM, Bhilwara report, a Balaji Temple, Garden, 

Gym, Public Toilet and boundary wall has been constructed on aforesaid 

araji number by the UIT, Bhilwara. Further, a 100 ft Road , also found 

constructed at this Araji number connecting Pansal to Bhilwara. 

> Further, based on the complaint received on Rajasthan Sampark Portal and 

verification report of Patwari, UIT officials have visited the site, initiated a 

drive for demolition of encroachment. Further, SDM, Court Bhilwara, in 

matter of 837/2024 has issue a stay on aforesaid action till further order , as 

such further action could not be initiated and this comes under the 

jurisdiction of UIT, Bhilwara. 

E. Araji Number and Land Tiltle:- 4800/1362(Gair Mum. Naadi), Rakba:- 

0.0632 Hect, in the name of Government of Rajasthan, Revenue Village- 

Pansal. 

> It has been confirmed by the Revenue Department that this araji number 

have been allotted to Government of Rajasthan under the name of 

“Bilanaam”. 

> Further, it has been denied by the Revenue Department that these Araji 

numbers have been categorized as “Dharam Talaab”, in any of the 

Revenue Records. It has been informed that these Araji numbers are not 

being used for Talaab purpose. However, same were earlier used for 

Agricultural Activities, as verified by the records and comes under the 

periphery of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM 

Bhilwara letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this 

property was enlisted under Thikana Khas, as per Mewar Settlement 

Jamabandi. Later under land ceiling provisions , same has been allotted to 

Government of Rajasthan at Khata Sankhya 01. 

> As per report para 2{C}, aforesaid land is presently vacant and levelled by 

cement. 

> Further, based on the complaint received on Rajasthan Sampark Porta! and 

verification report of Patwari, UIT officials have visited the site, initiated a 

drive for demolition of encroachment. Further, SDM, Court Bhilwara, in 

matter of 837/2024 has issue a stay on aforesaid action till further order , as 

such further action could not be initiated and this comes under the 

jurisdiction of UIT, Bhilwara. 

|
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F. Araji Number and Land Title:~ 1355/2(Gair Mum. Paal), Rakba:- 0.4299 

Hect, in the name of M/s Nirbhay Singh Rajput S/o Sh. Manmath Singh 

Rajput Village- Pansal. 

> It has been confirmed by the Revenue Department that this araji number 

have been allotted in the name of Sh. Nirbhay Singh S/o Sh. Manmath 

Singh Rajput, R/o Deh, Bhilwara. 

Further, it has been denied by the Revenue Department that these Araji 

Numbers have been categorized as “Dharam Talaab”, in any of the 

Revenue Records. It has been informed that these araji numbers are not 

being used for Talaab purpose. However, were earlier used for agricultural 

activities as verified by the records and comes under the periphery of 

Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM Bhilwara letter 

dated 25.02.2025, enclosed as Annexure- R-6). Earlier this property was 

enlisted under Thikana Khas, as per Mewar Settlement Jamabandi. Later 

under settlement provisions , same has been allotted to Thikana Waarisan 

under Khatedari. 

As per the Para 2(d), this araji number is presently vacant and boundary 

wall from all four sides has been constructed by the owner. 

Also, in Para 12, of the factual report , it has been confirmed that report 

related to these residential activities have already been reported to 

competent authorities and presently matter is subjudice at SDM Court, 

Bhilwara. 

G. Araji Number and Land Title:- 1355/3(Gair Mum. Paal), Rakba:- 0.4679 

Hect, in the name of M/s Vijay Singh Rajput S/o Sh. Manmath Singh Rajput 

Village- Pansal. 

> It has been confirmed by the Revenue Department that this araji number 

have been allotted in the name of Sh. Vijay Singh S/o Sh. Manmath Singh 

Rajput, R/o Deh, Bhilwara. 

Further, it has been denied by the Revenue Department that these Araji 

Numbers have been categorized as “Dharam. -Talaab”, in any of the 

Revenue Records. It has been informed that these, araji numbers are not 

being used for Talaab purpose. However, were earlier used for agricultural 

activities as verified by the records and comes under the periphery of 

Urban Improvement Trust(UIT), Bhilware.(Para-1 of SDM Bhilwara letter 

dated 25.02.2025, enclosed as Annexure- R-6). Earlier this property was 

enlisted under Thikana Khas as per Mewar Settlement Jamabandi. Later 

a
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under settlement provisions , same has been allotted to Thikana Waarisan 

under Khatedari. 

>» As per the Para 2(e), houses and roads have been found constructed at this 

araji number. 

> Also, in Para 12, of the factual report , it has been confirmed that report 

related to these residential activities have already been reported to 

competent authorities and presently matter is subjudice at SDM Court, 

Bhilwara. 

H. Araji Number and Land Title:- 1314(Gair Mum. Naadi), Rakba:- 0.4679 

Hect, in the name of Urban Improvement Trust(UIT), Bhilwara Village- 

Pansal. 

> It has been confirmed by the Revenue Department that this araji number 

have been allotted to Urban improvement Trust,(UIT) Bhilwara. 

> Further, it has been denied by the Revenue Department that these Araji 

numbers have been categorized as “Dharam Talaab”, in any of the 

Revenue Records. It has been informed that these, Araji numbers are not 

being used as Talaab purpose. However, earlier used for Agricultural 

activities as verified by the revenue records and comes under the periphery 

of Urban Improvement Trust(UIT), Bhilwara.(Para-1 of SDM Bhilwara 

  

letter dated 25.02.2025, enclosed as Annexure- R-6). Earlier this property 

was enlisted under Thikana Khas, as per Mewar Settlement Jamabandi. 

Later under land ceiling provisions , same has been allotted to UIT vide 

order dated 26.10.2005 to UIT, Bhilwara. 

> As Per para 13 of the report, this Araji number is presently lying vacant. 

CONCLUSIONS/OBSERVATIONS OF THE COMMITTEE 

1. On the basis of status found at the site, at present no remnants of wetland/lake 

was evidently visible, whereby primafacie, no violation. of Rajasthan Forest Acts 

and/or Water (Prevention and Control of Pollution) Act 1974 and/or 

Air(Prevention and Control of Air Pollution), Act, 1981 was observed by the joint 

committee. 

2. The ownerships of the mentioned arajis, remains disputed in revenue courts, 

where stay orders are also pending. It is recommended that necessary action as 

per the Revenue Acts and laws, whichever is applicable, may be initiated against 

all illegal encroachments and/or offenders.
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Joint Report of the committee formec in this case, with aforesaid mentioned observations, 

and conclusions is placed on record before Hon’ble Tribunal for perusal and further 

necessary directions please. 

ihe, 
SEE & Regional Officer, 

Rajasthan Pollution Control Board, 

(Munni),RFS 

ACF, Bhilwara 

Bhilwara 

1 rraret 

eepak Dhanetwa'! 
© bs 

° noe Officer / oes 

Rajasthan Pollution Cor 
= 

Bhilwara / afreraret 

apt 
(Ga arg), IFS, 

Deputy Conservator of Forest(DCF), 

ibhilwara Forest Dep.



(w) 
Rajasthan State Pollution Control Board 

Headquarter, 4, Institutional Area, ShalanaDoongri, Jaipur-302004 
Phone :0141- 2716804, 2716800 e-mail : “Sec hic.i 

Helpline No. :0141-2716877 
No. F.10 (713) RPCB/Legal/NGT/2024/ 1453 - \35q Date: 2 9]01| 2e29— 

    

Regional Officer, 

Regional Office, 
Rajasthan State Pollution Control Board, Bhilwara. 
Email: i 

Mobile No.: 9785291723 

Subject:- Regarding the Hon’ble National Green Tribunal (CZ) Bench, Bhopal order dated 23.01.2025 passed 
in Original Application No. 09/2025 (CZ), Gotu Singh Rajput V/s State of Rajasthan & Ors. 

Sir, 

With reference to captioned matter, it is to inform that the Hon’ble NGT has passed an order dated 23.01.2025 and directed inter-alia as follow:- 
“5. We deem it just and proper to call a report on the matter in issue, in present application, from a 2 | 

Joint Committee consisting of: 

(i) One Representative from the Principal Secretary (Environment),State of Rajasthan 
(Rajasthan) 

(ii) (ii) One Representative from the Member Secretary, State Pollution Control Board, 
(Rajasthan) 

6. The Committee is directed to visit the site and submit the factual and action taken report within 
six weeks. The State PCB will be the nodal agency for coordination and logistic support.” 

In light of the aforesaid order dated 23 -01.2025, you are hereby nominated as member of the committee constituted vide the aforesaid order on behalf of the RSPCB with the direction to ensure compliance of the Hon’ble NGT dated 23.01.2025. Copy of the Hon’ble NGT order dated 23 -01.2025 is being enclosed for ready reference. 

Enclosed-As above 

(Vijai N.) 
Member Secretary 

Copy to following for information/necessary action — 
1. Special Secretary, Department of Environment & Climate Change, Jaipur. 

Member Secretary ole 

Signature 

      

  

   

Digitally signed by i 
DesignationgMe Secreta 
Date: 2025. 42:48 IST 
Reason: Appr 
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Item No.1 

EFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 
(Through Video Conferencing} 

Original Application No.09/2025(CZ) 

Gotu Singh Rajput Applicant (s) 

Vs. 

State of Rajasthan & Ors. Respondent(s) 

Date of Hearing: 23.01.2025 

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER 

For Applicant (s): None 

For Respondentts) : 

ORDER 

1. Issue raised in this application is damaging and cutting of trees, 

illegal construction on the water body/pond and its catchment 

area known as Pansal Dharam Talab within the Panchayat Samiti 

Suwana, District Bhilwara (Rajasthan), in violation of 

Environmental Rules and Water (Prevention and Control of 

Pollution) Act, 1974 & Air (Prevention and Control of Pollution) Act, 

1981 and further in contravention of the orders passed by the 

Hon’ble Supreme Court of India dated 28.01.2011 passed in Civil 

Appeal No. 1132 of 2011, SLP No. 3109 of 2021 Jagpal Singh and 

Ors. Vs. State of Punjab & Ors. The allegations of the applicant are 

that the private respondents are making unauthorised layout plan 

and making allotment of the land of the pond, which is recorded at 

the land of the State Government in the nature of the water bodies 

and State of Rajasthan vide order dated 25.04.2011 has directed 
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all the District Magistrate not to alter the — of the water 

bodies and not to make any allotment of the land in contravention 

of the order of Hon’ble Supreme Court quoted above and the 

notification dated 25.04.2011. The lands mentioned as Annexures- 

15, 16, 17 & 18 are recorded in the name of State Government 

Rajasthan and in accordance with the notification dated 

25.04.2011 no transfer of land is permissible inspite of that it was 

unauthorised transferred by the authorities not competent to 

transfer the State land without due approval from the State 

Government. It is further alleged that it is in violation of the 

Section 90 (A) of the Land Revenue Act 1956 and Environmental 

Rules. 

2.  Asubstantial issue of environmental has béen raised. Issue noticé 

to the respondents. Returnable within four weeks. 

3. Applicant is directed to take necessary steps for service to the 

respondents by both ways and also on available email. 

4. Respondents are directed to submit their reply within six weeks 

through E-filing portal, preferably in the form of searchable PDF/ 

OCR Support PDF and not in the form of Image PDF. 

5. We deem it just and proper to call a report on the matter in issue, 

in present application, from a Joint Committee consisting of: 

(ij One Representative from the Principal Secretary 
(Environment),State of Rajasthan (Rajasthan) 

(ii)One Representative from the Member Secretary, State Pollution 
Control Board, (Rajasthan) 

2 
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6. The Committee is directed to visit the site and submit the factual 

and action taken report within six weeks. The State PCB will be the 

nodal agency for coordination and logistic support. 

7. Applicant is directed to supply the required documents and copy of 

the application to the committee and the respondents within a 

week and after compliance of service, the Applicant has to submit 

an affidavit that notices and copy of the application have been 

served upon the committee and respondents. 

8. The report in the matter be filed by the Committee by email at 

ngtczbbho-mp@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF. 

List it on 6t March, 2025. 

Sheo Kumar Singh, JM 

Dr. Afroz Ahmad, EM 

2374 January, 2025 
O. A No. 09/2025(C2} 
K 
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1/28/25, 4:37 PM LITES: Justice Department 

  

__RSPCB 

Ye BIS Ao W 18-509-13106-407-43-09/2025 
ar . 

SPHIG: U- F.10(713)(RPCBY/legal/esepp/2025 fetes: 28-01-2025 

fara. i.  qevrnfravetita do: ORIGIONAL APPLICATION/APPLICATION/9/2025 

ii. aretvardlvertaneif : Gotu SINGH RAJPUT 

iii. werlfafaardt: state of Rajasthan & Ors. 

iV. aA STA: NATIONAL GREEN TRIBUNAL (NGT), Bhopal 

dart ofa sear, 1908 -ceata afBfan, 5 a¥ 1908) & anest xxvn & fra 1 wd 2 & senfa yew alae 
wel Wart ere Fa Hees Werure Aelad / Ten Ht sik Gad var A wareveieke wea HA, sifaal wt 
wenta oer wd falay ender waa oF Wega eer Sq Pra ot ut afentaaae Praga fern arar’é :- 

DUN sfteniaa-qua 1 ATA: Regional Officer Bhilwara 
UeAl: Regional Officer 
Ud: 18, Near Pannadhaya Circle, Azad Nagar, Bhilwara 

Mobile No / Email : 9785291723 / rorpcb.bhilwara@gmail.com 

wut sfteniear-dqae a ag antes fara orar @ far o cerens ffs ud faftie ard faum Parad, 1999 & 
Fran 233 8 oeeiad afta Ud arial & afattad sot Prafea & cena cenq Pea ord ot eenita wei:- 

Ta & weal der AT eare sree arsed va sre ante teh wa See UsTHT arftlaaen S wer 
AX ANS F stage orfarel seafed He 

2. Tem ot fasaag 8 wate at caraieaicandavatiraarany fahaavakas Aenea ssftrgaat / 
ACN ATEN Ud Baa TY VHP BVT 

3. Brae H SOR ma we ae we feegH ITEP gM @ wea TET wea ea Te on we 
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13. 
AT 
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ntins: ‘Mites. law. paps m_CaseOlCs/Performal2438426?caseOlCl=1103234 
RajKaj Ret No.: 1g



1/28/25, 4:37 PM LITES: Justice Department 

14. THR afteneraae var F wae ot Role sik aaata aftaaar a wa & are =ararea & Aga, eres, 
Profa at oenftre aie ravers & orca Sx aera eur St Ra SLA 

15. THR stented o alia fun & fag aa Pole & eal A srt once ora 4 ora 
Tun sfientierrdae oa Pafea sera Pola at square e4 dep Pee tea 

16. THR} ster vere area peu a aici ig =e aur at daansc Lites & Puffta eet wal 
ST SURO BY Ua LITES/Updation Center Hl WAT PAI WT VaR Waa F seat GAT Tea SLi 

17. SUN sflenkvaraae a UrreROaaage so Rata A sat per sea Wun afteniveaaa 
@ Qraka sw el verol a ah, carafe, afters, smmh ante tet sik ga ox arora 8 

wurfed SA art ardarét or fran ads ound sflenvrerraae sl suerar Barn sa six Sa srg 
el Redd eT see Rafe A sis Saat UTA WANT Ga (L.P.c) at wel eT 

18. fe Wun oftertvearaaa saad Axi ot aden exalt & svar sae Wa sraraura orn ater 2 at wad w 
sere ola t¢ saan sare 

(Vijai N.) 
Member Secretary 

: hoy 
PAH: F- F.10(713)(RPCB)/legal/HE}P/2025 | V4S1-149 2. feria: eve 

Dafa fra at gered ud snag ofan sq ta 2:- 
a. 1. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Bhilwara is appointed OIC on behalf of 

RSPCB with the direction to prepare the parawise factual report, contact the counsel of the State Board and get the draft 
reply so that same may be filed with approval of competent authority before Hon'ble NGT (CZ) Bench, Bhopal. 

2. Shri Vaibhav Thakuria, Advocate, 203, A-7, Royal Abode, Vijaypath, Tilak Nagar, Mobile No. 7017975504 with the request 
to, act and plead before the Hon'ble NGT (CZ) Bench, Bhopal on behalf of RSPCB. You will be paid fee as per RSPCB 
office order dated 05.03.2020. 

Member Secretary ¢4.¢_ 

Signature 

      

  

   

Digitally signed by h i 
Designationg@Me Secretary 
Date: 2025. 43:36 IST 
Reason: Appr 

reais 4 lagi 90m Tm_CaseOICs/Performa/24364267caseOICi= 1103234 -



ANN-R-t 

( > 
\ aaa / 

GOVERNMENT OF RAJASTHAN 
DEPARTMENT OF ENVIRONMENT AND CLIMATE CHANGE 

No. F.12(4)ENV/2025-01009 Jaipur, Date: 03.02.2025 

Deputy Conservator of Forests, 

Forest Department, 

Bhilwara. 

Email: def.blwr.forest@rajasthan.gov.in 

Mobile No. 7906197378 

Subject: | Compliance with the Hon'ble National Green Tribunal (Central Zone) Bench, 

Bhopal Order dated 23.01.2025 in Original Application No. 09/2025 (CZ), 

Gotu Singh Rajput Vs. State of Rajasthan & Ors. 

Sir, 

With reference to the subject mentioned above, this is to inform you that the Hon'ble 

National Green Tribunal (NGT) has passed an order dated 23.01.2025, directing, inter alia, as 

follows: 

"5, We deem it just and proper to call for a report on the matter in issue, in the present 

application, from a Joint Committee consisting of: 

(i) One Representative from the Principal Secretary (Environment), State of Rajasthan; 

(ii) One Representative from the Member Secretary, State Pollution Control Board, 

Rajasthan. 

6. The Committee is directed to visit the site and submit a factual and action-taken report 

within six weeks. The State PCB will be the nodal agency for coordination and logistic support.” 

In light of the Hon'ble NGT order dated 23.01.2025, you are hereby nominated as a 

member of the Joint Committee constituted under the aforesaid order on behalf of the Principal 

Secretary (Environment), State of Rajasthan. You are directed to ensure compliance with the 

Hon'ble NGT's directives issued on 23.01.2025. A copy of the order is enclosed for your ready 

reference. 

Enclosed: As above. 

Yours faithfully, 

(Bijo Joy, IFS) 

Special Secretary to Govt. 

Copy to the following for information and necessary action:
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BEFORE THE NATION AL GREEN TRIBUNAL 
Gh CENTRAL ZONE BENCH, BHOPAL (Through Video Conferencing) 

wT Original Application No.09/2028/62) 
025 

Gotu Singh Rajput 
Applicant (s} 

Vs. 

State of Rajasthan & Ors, 
Respondent(s) 

Date of Hearing: 23.01.2025 

CORAM: HON’BLE MR, JUSTICE SHEO KUMAR SING H, JUDICIAL MEMBER HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER a
i
a
f
 

For Applicant {s): None 

For Respondent(s}: 

ORDER 

Issue raised in this application is damaging and cutting of trees, 
illegal construction on the water body/pond and its catchment tT 
area known as Pansal Dharam Talab within the Panchayat Samiti 
Suwana, District Bhilwara (Rajasthan), in violation of 
Environmental Rules and Water (Prevention and Control of 
Pollution) Act, 1974 & Air {Prevention and Control of Pollution) Act, 

1981 and further in contravention of the orders passed by the 

Hon'ble Supreme Court of India dated 28.01.2011 passed in Civil 

Appeal No. 1132 of 2011, SLP No. 3109 of 2021 Jagpal Singh and 

Ors, Vs. State of Punjab & Ors. The allegations of the applicant are 
that the private respondents are making unauthorised layout plan 

and making allotment of the land of the pond, which is recorded at 

the land of the State Government in the nature of the water bodies 

and State of Rajasthan vide order dated 25.04.2011 has directed 

1 
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through E-filing portal, preferably in the form of searchable PDF/ 

OCR Support PDF and not in the form of Image PDF. 

We deem it just and proper to call a report on the matter in issue 

from a Joint Committee consisting of; 

(i) One Representati from th Principal Secretary 

. 

© 

(Environment), State of Rajasthan (Rajasthan) “ . 

in present application, 

{ii)One Representative from the Member Secretary, State Pollution 

Control Board, (Rejasthan) 

| 
| 
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6. The Committee is directed to visit the site and aubmit the factual 

and action taken report within six weeks. The State PCB will be the 

  

nedal agency for coordination and logistic support. 

7, Applicant is directed to supply the required documents and copy of 

the application to the committee and the respondents within a 

week and after compliance of service, the Applicant has to submit 

an affidavit that notices and copy of the application have been 

served upon the committee and respondents. 

The report in the matter be filed by the Committee by email at 

ngtezbbho-mp@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF. 

List it on 6** March, 2025. 

Sheo Kumar Singh, JM 

Dr. Afroz Ahmad, EM 

936 January, 2025 
©. ANo. 09/2025(C2} 
K 
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REGIONAL OFFICE 

WHIT WI WENT Aa AvSa, Aloraret wy LiFe 
RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA 

Email:-rorpcb.bhilwara@gmail.com ® 
www. environment. aie gov. in 

  

       
File No. RPCB/RO Bhilwara/ Legal - 86 [Raj Kaj I Ref No No] a Alt ai 280) Date: 07.02.2025 
Sub Divisional Magistrate(SDM), 

Bhilwara 

Sub: Regarding carrying out joint visit in matter of OA No 09/2025, titled “Gotu Singh Vs State of 
Rajasthan & ors.” 

Ref:- i. Hon’ble NGT order dated 23.01.2025 

Sir, 
mr, 

In reference to above subject and as per Hon’ble NGT order dated 23.01.2025, joint team of 
following officers has been constituted: - 

a. One representative from the principal secretary (Environment) Sate of Rajasthan 
b. One Representative from the Member Secretary, Rajasthan State Pollution Control Board 

Further the joint team was directed to visit the site and submit the factual and action taken report 
within six weeks. State PCB has been made the nodal agency for coordination and logistics support 
in this matter. 

As per directions of Hon’ble NGT, Member Secretary of State Board, vide letter dated 

29.01.2025 has been appointed undersigned as his representative in this matter. 

Further, Department of Environment and Climate Change vide letter dated 03.02.2025 has 
| appointed Deputy Conservator of Forest (DCF), Bhilwara as the representative on behalf of 
Principal Secretary (Environment) , State of Rajasthan. 

A meeting of the joint committee was held on 05.02.2025, at DCF office to discuss the matter. 
As per discussion in this matter, it has been observed that contents of the case are related with 
encroachment and removal of the encroachment from the site and verification of factual status of 
title of the land is also required as submitted by the petitioner at Hon’ble NGT. 

Also, District Collector, Bhilwara vide letter dated 05.02. 2025, has nominated undersigned as 
the OIC in this case , and directed your goodself to submit Sige ature d Cl as per 

revenue records. Digitally signed by D k Dhanetwal 
awa, Designation @senig vironmental 
Rs i ee 
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> J Lifestyle for 

RAJASTHAN STATE POLLUTION CONTROL BOARD, BHILWARA Na eee 
Email:-rorpcb.bhilwara@gmail.com D> 
www.environment.rajasthan.gov.in 

  

During the meeting of joint committee in this matter it has been decided to visit the site in 

question on 11.02.2025 at 11:00 am to know the factual status in this matter. 

In view of this, it has been found appropriate to include your goodself in the joint committee 

as an associate member to assist the team, in matter related to revenue titles and records. 

As such you are kindly requested to join the joint visit on the scheduled date and time, along 

with all revenue records in this matter, so that factual status and action taken report be filed at 

Hon’ble NGT well within time. 
“—. 

Regards 

Sincerely, 

(Deepak Dhanetwal) 

SEE & Regional Officer 

Copy to following for information please. 

1. Special Secretary to Government, Department of Environment and Climate Change , Government 

of Rajasthan , in reference to your letter dated 03.02.2025 

2. Member Secretary, Rajasthan State Pollution Control Board, Jaipur, in continuation to your letter 

dated 29.01.2025 

3. District Collector, Bhilwara , in reference to directions passed vide letter dated 05.02.2025 

4. Deputy Conservator of Forest, Bhilwara as per discussion held during meeting of Joint Committee 

in this matter . 

Regional Officer 
—— 
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WOR Ud syd wa 4 A aeghefa Ror fora sad | 
wed — Ae weer aor seer fear 23.01.2025 

Aeled 
oR fasoeanta foes 8 aot arte usta eka mitre , wore tis 4 

ft ame fe eet aa afer & wa F ade oer 4 ates ORaA aed ay 
PATS Sow ota UA or st Het By — 

1. UR Ufag (Gatart fAart), WER UaER & aa wfafatey 
2. wees Shea , To wee yes Fras asa, Tag & aA ofafafa 

a Sw yer Ay sera vd fearafa furé o6 eval 4 weqa oer eg Mefea fear 
Ta B | 

BR ares G HA F sas Usa (Galaeey fAHMT) WoT WOR Vd Wary 

air , were wey west fae dea SGX ERI, fafa ual S AeGA GP Har: 

ol dyad ura uate eg aor ufafae aaa far rar S| 
daw uta afafa a dow festa 05.02.2025 4 fay ay Fee aa , UAH 

aia afafa arr aler fRerr cexicran eraser vd weft are fe at wuhterfe 4 fears 
11.02.2025 Hl wefed fear war | 

faRemt & ahr ater Ret ue ae Pat wre ga AGM VAWMANS, asst 
qa seme or eat urn war) df sa Prat ral at aegRefet wore fear 8 cf 
uri afer ¢, ga ma A oro ae @ fH, fet Gea seleeeRnd! of Paka 
ured % efa—afasita wocrer RGA GT OF Hee ie Not Vented fur 
CaN GY AMA WE H Het wedd HY UA A aewigially signetthy De ak Dhanetwal 
are mit Gat — maar Designation : Senior vironmental 
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oy | AM ida ae [wea | ae feet | word [omen den [fed ay = | ate vet ot see Prater fags 

Sa uf a \aadaaa | fat ot joe at ah oral a | faa 

Ge Reera Prater | ae & aera | TAG Vd Harel SI 

rat at Zeal | Ael adam Refer 

1 ure edi ufer st =| 1352 | 0.4046 | Fert Teac 

Wat Cel VAT 

2 UR eal Ufet st =| 1353 | 1.6691 | Ter Uae 

Wat cel BAL 

3 Ue eal Ufet Ht =| 1354 | 0.7334 | Yer Urea 

Hat cle At 

4 URe edi Gfer 4 =| 1358 | 0.0885 | AENT Urea 

Wax ale At /2 

5 adi cle Ga ARTA | 5283 | 1.3619 | Ay. aie 
WS 1/2 /13 
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6 Frey fis ga ater | 5284 | 0.1301 Oia 
Ris weyga /13 

56 
7 wae feera =a 1362 | 1.2645 Oet 

ATCTaTST 
8 WRIT GH 4800 | 0.0632 ane 

/13 
62 

9 Pra fie Ga FA | 1355 | 0.4299 urate 
Rie woga /2 

10 (| fasta Ris ga FATT | 1355 | 0.4679 Oneet 
Rig worga /3 

11 wR flere =a 1314 | 0.4679 Wat 
AYCTaTST             
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(3) yf fort aetvertyter, Aas, hore, 4 wore Peal & aerfa os alae 

afcfartrat aftrad & vd ala @laeit afsfa sof 4 ant 2 

Wane vd sagan arefard eg urea ofa 8 
waar, 

Cat — TROGIR (atu e¥eare) 
aaa afer 

Dafa fer ot yaaret arex afta 8 | 

1. Weg Uag, WRN Wea yew Paar Hse TATE | 
2. fel Feex Felea,reraret | 

3. CUT Brera, Aerarst | 

ear aftrart 
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TSR RHR 

Peay Breve afte} Weragqret 
patch / fatty / aosttocio / 2025 Buc CHWs :- 25/02/2025 uff ou 

stay [Sten ereex Fete, 

fsa area are aera las Reaqae, doer F Parris 
OA WT 09/2025 SAG We Rig STA WSReIA BER 
Pl Rah Uited G Sd Fy 

We — SHA & vs wae =a /vaoctoto / 2025 / 22214 
fori 14.02.2025 & GH Fy 

  

Werey 

wniad farts oats os & we § fer 2 fH 
are “arate Aereat We fre, wore Y Parris on WRT 09/2025 
Ota We RS FA USI BG oT deters uted aevlaer alee 
aN Vath 57 fear 26.02.2025 @ vita fear a) Pearper ee 

1 RPT Word Yor G AGAR UWE! I aa SB ARI Pe 1359 XT 
0.4046 BCaY fer qet, 1353 ear 1.6091 aucae fer Yer 1954 HET 
0.7334 eecay fey Yer, 1358/2 raat o.0ees Saaz Aa Tel wider 

arm oR ed) uf dave gral fever Wi wiley g-45 queda seraret 
6 AH wal Vers 2) asl Wen 5283/1356 wwat 1.3619 30 fea Wy Wer 
weer ware Ya ARMA met fre 1/2 a waoe Rig Ga Aaa Rie 
WAG Tors H aA cal Yors &) sieroll ees 1362 wear 1.2645 80 few 
TY AST FT 1314 wpat 04679 20 fey ay a) wer wR Port =e 
Weds G AM sot Rors 81 seh Wen 1355/2 war 0.4288 Xo Pea wy 
Uet VF 5284/1356 YHaT 0.1301 20 fA 74 ter ween Prfg fiz WoT 
WO EF ay cat Yors S] areal) ween 1355/3 wear 04679 80 ford ay 
Wet wren Foy Re Ys ara ie wes wots H am al Yew a 
SIRTGT FAT 4800/1362 hat 0.0632 fea FE aS deR WRIA RoR 
@ we fecrara We @ war 4 col tars 2) coves afte arte & Ana 
ast @ Wors Ros eT sacle ae ae a ox eel crane or wear wA 
We Ta S| Sat Yer yf wr seein eiera wh OT A Ae) rex ter af BS wy 
HDR eI WTI 2037-2040 & ae firrerastt anf amet wear 1366 9 
wee WE Vit SAT We WaT ae wear 2069-72 % wee BAL at Te Ten 
WIT 2041-2044 F Het Ul wT sig SAT gia yar] sueted afta arena 
TR faorea are, Acar SS aa A aenfa art 81 ROR wer ane 
ery) 

2 eRe arifsad A OQ amen ae i352 1353, 1354, 1358/2, 1356 
- (6283 / 1356-5284 / 1366) 1362, 4800/1362, 1555/2, 1355/3 Haws Weare 
OAreral Wa 1955 F smereft ARE 1321 wHer se-15 Gur Gert wes we 
4 aul kos 3) Gas deere cone’ vias 8) ae deat aa af 
Jee GRA & a wert wy a wl ed cen Rear yaw } dea 
ane ARR 1362, 4800/1362, 1314 farri wea af ef cen ARIK 
WaT 1367 fess 26.10.2005 ger sirareél fara OTe wR fkeora =arE 
Was H AM T STG ARR 4800 /1362 Fy eR era wea Se o1 F 
quoi VHS By | 
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(31) STIRTGHT ARR 1352, 1353, 1354, 1358/2, 5223,°1359 far 05 YH 4.2575 
Ste GRR 4 aranhe oer afta ox ys we ay 8 

(§) SIRTGH FRR 1362 YHaT 1.2645 Sacay Wisse gorse} aierarer A AS ow 
aera aay ara srarst, fos, Yo irae a Ga aes ae dant eax 
Pita ¢ a sa anit 4 aaa G sterarst 100 fhe wen at ad 8 (Gora 
ater Ruré / 7aNy ae) 
(1) SIRToHT ARR 4800/1362 fea ttoyo AR? vr orssa adam & aes 
Pred] Blox Ade weil eT zs] 
(@) SIRTG] FRR 5284/1386, 1355/2 Ven! aN da ery wer B wal F 
yf usd St eI 
(q) SIRTST FRR 1355/3 4 Fh WHOM FA ee 8 

/ RT WOR EN UN Ruse ulsghea esi & aaa vue 4 ad 
forat Gil Hc | GATERT ERT fees stoi ter or fear feet wer erafa f 
omar scam A aT wR uRada ay dt 7S 81 ura amare waa a 
UIE! Fret Rafi 8 sr Ww sehl Vea |e dow Sf USRIM Geant 
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af foe oRada/aauRad /a see ware res Pore ware Wears 
salon sate stat & J sero qa 1362 wade X varsdt Aaa G AH 
aul THs & | 

. GERM SRI SIRT FFIX 1352, 1353, 1354, 1758, 2, $983, /1356 I sania 
ota @ wT A Ae wy feat pe ware oor ie nda wet war 81 AS 
W vat sera F 8-10 FHM Fg UsH ffi 2 a e-19 FM fate 2] 
SRT Fl 1356/1 F USH (Asse) 100 MS), SIN ARR 1362 LHe 1. 

2645 eacur UdeR ysedl Alera: ¥ Ale oe srens) aRex wha apes, 
for, Bory wilarera d da ae UR dant grey Oo 4 o a sat arn 4 cea 
U afetast 100 fhe usm att Bs e oe 9.) Oe yao aeem) cad 
SRTSNA HT USM FT cata Jaa wafce uly, vege fear as g a4 
faart & wraPad & | 

wap oda we aot Rrerad, arte srariig 27 S soar A Rave yeah 
eRt ot 1g a yd F a arte worery Gow tO eae A oe 177 
ora! GDR 8 Ga SRG FRR 1362, aan fier BRR FW feega 
Ruré wx yergdl ar Aer yore A fos reat yg aaa eae a dl 
erat aR flare =r Arcarst aR al &) wera conte ae festa 06.05. 
2024 hl AMA aparety VvS shar ti es Th HaGEY DH YHryy 
GA 837 /2024 FY Wer ors ag WH woe oe Wa we oT Oe 

area UT eat, RRA sia ordarer sire Fe or eT 

. Ba farg 4 afels cea ofcaret aeat—o2 Fowlers 2 

_ Bad aNroad 4 ade sare Gere GV ovr |e FO Heat 
SRAIy 1955 Hl GR 177 VERT que Gi | Ta oy fear wa ut 
ara aaa AF Ufa & g snes 2k 1352, 4800/1362 HY Alan 
Rare A ye A oer wl ng ford eer eG oes sy a we cen ere 
TR facera =urg Alerarer 2 | 
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Y oe Th) ee OR ants, 

8. vad fag Go Gare fart WF aeahod & weatera a Rare fear oar staat 
ent | 

9° Udd ferg oF Ue y Ua de 7 wlan o wafer & uated a Rud 
fear ora @fea SPT | 

10. vad fig or Ue y oa as g vata G aehad & wafer a Rar 
feat oat Sf SPT | 

11. sad fag 4 aftia cea aifaar oat wa Re He | 
12. Sed aria 4 ae a sey frat @ wary, aegRefa at Rar waa 

WR OY at TE A(HRdaert afiyagy 1955 IRI 177, 1362 HT AreT Rule yd 4 
way YR UR UP) ce Amen =a aator seta a es US aha 

ordre set + ate -rarera ffs vue et fear ora Sa Sr | 
13. Ut soared A faa ade say aiart m& srifsraa Hl aera 
fort wo A ast elpx Gel Ver AE qui S aa SRT ARR 1362 foes 
Wyo AS) Ge yargcl Alcrarst dot S 4800/1362 WYO AST Als Ge GAH 
wu A Ras fredl spe weil US S| 1314 WHO AS! AH UK Usa slr 
wie US! S1 seri FraR 1355/2 fee Wo ure wider fava Re ya 
Had fis H Hal 4 sx Ade VS! & 1355/3 Wo wet Alp W UsH 7 
qo a4 Bv & a Sad sid ¥ wala g cage ward Ruled 
wearer frarr & fear ara ote ert | 

14. Gad faeg word frr U aad ael &) uifrnrpd wa Re Hr! 
15. Sat WY aria a ade aqRafe om Rule we ware ue yd 4 Gy aI 

Ts of cen vata arahaa Rare weahea fewer Sd aay cea ufaprpdi 

rad RI P| 
ae: cetiaer werarer GS wet Rate sar GT Var 4 urex usa 2} 
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wired Fars Peat fSarcare GaayX Wad 1995 
Wasa! YW fAMPT WIT 2032 
GERI firraratl Wa 2037-2040, 2041-2044, 2069-2072 
ada oad} 
ad 4 afta ater Rare (1362) 
oe AM AeoT 
alert wat 
AMIR 3167, Baie) sree, AAT Rafer = 

wuts aiferart 
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VSIA ereenre PYF FEjoo 
wpRifea device wWerarst @r10) > - 

wai / fater / 2025 / Se festa AST prf2025 

    

OfSfey, 
sa suave sftany Ferg, 

WCTATST 

faya-— atta sare Asma Hm faa, arora A foam OA Weal 09/2025 SAI 
Te Rs TAM WRU GOR GT Tea Wide GS Bae F | 

Fereauh, 
owied favarnia gas 4 fided @ fo sade =e aa WM fea, 

aoa 4 fares OA Wea 09/2025 Va We fis FH WRT WOR S Wss A ceaH 

gated PATTER 
1. THA word tor dS sERIR UST OM Ue a1 oI MeN 1352 That 0.4046 Sacay foe 

ae, 1353 veat 1.6601 sacar foes Ter, 1354 Whar 0.7334 Baca feoey Yel, 1358/2 YHA O. 

oses Sacer fe ael wer safe cee edt of savor wat fen yt uloa g-45 

QUIN Wess HAH eal YH Fl ANI ASM 5283/1356 Kha! 1.3619 to fora Wy Yer 

ener ede ga aRR ase Rea 1/2 7 wane fis ya AAs Ris WAG Mods G AA 

auf tors 8) ad der 1362 wat 1.2645 80 feet TY at a 1314 Yat 0.4679 80 fo TA 

aR Gar are flora =e vicars & AM aol Yors 2 RIG PMT 1355/2 XHs 0.4288 GO 

foe Wy ure vd 5284/1356 hat 0.1301 80 feet Ay ter wider feta Ris WoT Wo te | 

am ad Yer 8) anh dea 1355/3 wat 04679 do foes FH Ta wer face Re Ga 

aaa Ris wor woes S AA cul ors 2B) arene Pe 4800/1362 Hat 0.0632 fee Wy 

ant Geer USI Bor } aM Rae aA S ws A qui wars 81 VUtad afi smeaforana 

& fara ast } werd tors of sdeos SA W HE W TF Tens GT Vets Ael WA WaT ze 

vat ter aft or suet dea @ wa A sel ewe Yer WA G wa A Grea SA WaT 2037-2040 

& we Preat seria ail Wear 1356 A wee Te, Vt el Te Tar ae AeA 2069-72 4 

wea sar, wi, VE aM WIT 2041-2044 A wea vl wT sea sr War Tar| waRtad afela 

rrrfsrart re flare =e, Feast WAG Aa S stents smi 1 Rees Wars AHet Wer) 

  

  

  

  

2. stad seifrard F SB sil ARR 1352, 1353, 1354, 1358/2, 1356 (5283 / 1356+5284 / 1356) 

1362, 4800 / 1362, 1355/2, 1355/3 Haws Beate Wael Wad 1955 H SNTe ARR 1321 XhaT 

58—15 drat dior GT S wT A aul Yors 2) as Veorre UrTat Gos 8) Te Wectre 
ver AA cern aRaM S aA uMeny wo A act ge cen feet vat G ded aN AHR 
1362, 4800/1362, 1314 facraTy UROR col Bs AA AAPA We 1367 fear 26.10.2005 FRI 

orarél faa sresrga ATR fret =e Weasel GB AM g@ sensi! AME 4800/1362 7A ATS] 

fears WaT Ue 01 A gol Yaw By | 

  

(a1) SRT ARR 1352, 1353, 1354, 1358/2, 5283/1356 fed 05 Ya 4.2575 Bacay WER 4 

sant ater frRit ay wars |e BU S| 

(g) aiRrolt Fra 1362 YHST 1.2645 SacaR wa yorsdl Hlerarsr F ArH ue arene sex aia 
oars, fH, Yas viata a GH ars aR alant store fa s a gel smesil 4 urea S Alea 

100 fee usa al eg 8 Gos Aer Rare / soy sam) 

(@) serait FRR 4800 /1362 fe Toxo AT wear 0.0632 adam F fas fired Bx wade 
weft Test 8 

(<) SIRTail AFAR 5284/1386, 1355/2 UH OR dra sax wider w Hot ¥ WF usa ust BI 

  

(@) SIRTo TR 1355/3 4 A We AGM a EU a 

3. YE WeR eA GN GRoarger yids wast a aera vot A ad fa oT aaa 
GMERA ERI foes seh Ger ar fear feet wert eitefa # oranfra soar F ales oe uRada ae 
amg S| Vat smarty soar ae oe! Aer Raf 8 sa w sear seat ext aaa #& 
WRI GRIP seas 1955 Sl MRT 177 G Tet VHT SAH Wary aft we der ay) wa 

fort URad / waoRada / ot aise TI TR flare =e Aterast & AaPar serie amar ea 
ORM TE 1362 Wa Jonsel acast H AM cof tw FI
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a! py, [or [as 
SHA dearer Aeled, 

sadra a fret arerarst (TT) | 

ya atta nea aaa Hs fare, stove A frais OA Wer 

09/2025 Sad We Rie FA XTORATT GOR Hl AaAAP 

urded & Uder FI 

FeleaaHl, 

suited Avaearia vec ¥ Paar @ fe ara 

ward aeaa wa freaa, sora 4 frareia OA Wem 09 / 2025 

saa te Rig TART WERE ROR aT demer@ wisaat PATIR 

& 
| ada werd wars & agER woes TH URI HY ANT HET 

1352 Yat 0.4046 SacaN foe aes, 1353 YHA 1.6691 VaCAR 

free UCT 1354 LHS 0.7334 VFCIR THT Tel, 1358/2 YHA 0.0885 

GEM 5283 / 1356 XH 1.3619 So feet Ay eT GER ealelet JA 

are mee fee 1/2 a ware fie ga war Re wore 

sore BA ae Wows S] ANH TAT 1362 hal 1.2645 80 

| fiver ty At a 1314 Wat 0.4679 20 fer Ag ATS! HK aN 

ara Haast der bas aul Yors S) sree WM 1395/2 

zHaT 0.4288 80 fred Ty Ue Va 5284/1356 XhAT 0.1391 20 for 

aq ter wrder fea fis cong far saeer Rie wo ee HF 

aof Yor’s F] AR PEM 1355/3 Hs 0.4679 So fas 49 Ue 

amar faa fie ga waa fis worg ote S AM ai WIS
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S) aera ee 4800/1362 YHA 0.0632 fH AST WORT 

aor ® am fara a S wr SF aol tors B) ora afta 

anita @ Prd al d wees tas HT saclod GT KR Sel 

az sf aad or were aa ore var B1 wae Fer YA oT wear 

aaa @ wo ¥ ae dee ter af S wo 4A wed eT TAM 

9037-2040 & wert firaatt aAria ART GT 1356 Aq weet 
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ae Y (afaferfa) 

TA BT ATH: OTe afay staat arate Aaa :~ 2073-2076 waraat 2077 ( at 2021 ) a early 

Teale SR :- WAT ITA SPP IT AT ATT = ISTH 

qata fa. - Wat aad At SATE 1 SHCAT 

agate -- freratst lal wear TM - 2085 

fSrem :- seraeT arat Hea TMT :- 1861 
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PB waa 4-26 (at) 
ieee waTarat (efaa fram 153 U) 

Se (afafert) 

WH ST are = aTat fae saat arene Waa :- 2073-2076 waraet 2077 ( a 2021 ) & earit 

Weare Sen + Tae ar WP TH AT ATA :- UST ATT 

aati fF. = 9144 aaa At Sarg -- SCAT 

aaa :- ATAATET ala Fea AAT :- 1702 

frat -- STATS TAT ASA FIAT :- 1507 

TSAI HT ATA 

1, fase fits ga waerfig feear- get are. csrga a-ee STAT 

afea (or ara ) wadingat a ferrres srrat CHITTAURGARH - RAJASTHAN, 
  

  

  

  

  

ride | aaetafafiac |= ge are Re eet aero A ATP . Rei 
Feet ATA aaa ae AeA PATH ee 

1313 0.3667 agétll 0.3667 3.19 edt ATaTaHeT : 7157 19/07/2022 tear 

1347 0.3541 weet Il 0.3541-.3.08 cPtrat araracaer : 7185 05/08/2022 tetarat 

1348 0.2908 ae TI] 0.2908 2.53 

1349 0.3667 azetll 0.3667 3.19 

1350 1.3151 Wet 1.3151 

1351 0.4805 agtll 0.4805 4.18 

2y> 1355/3 0.4679 ay 0.4679 

1433 0.53811 azill 0.5314 4.62 

1434 0.4805 aati ll 6.4805 4.18 

4435 0.0885 az4T Il 0.0885 0.77 

1832 oisi7 ame 0817 OFF 

$4 GAL-11 4.8936 4.8936 26.0100 ee 

ag Waa aa WAT AT rare PTS | - a - 

sear ora fart ft arrarera & areal wT A eT aT AT AATF | 

ape Tet avert AT fate :- 11-Feb-2025 

 



  

  

  

  

  

  

5138/1439 0.0822 ageTll 0.0822 0.72 

5139/1439 0.0241 aetill 0.0241 0.21 

5140/1439 0.0278 FeTIl 0.0278 0.24 

5141/1439 0.0241 veil 0.0241 0.21 

5142/1439 0.0360 vat! 0.0360 0.31 

ar ear - 11 2.7422 2.7422 51.5600 

ra 4-26 (at) 
le ate TATA (afert Faz 153 w) 
Se (afatare) 

UTA HT ATH :- UTA aes Sra arent Fa :- 2073-2076 HATaat 2077 ( AT 2021 ) S east 

Ueae Seal :- WT -TAA ATA ITH AT AT ISTH 

ae. :- oat Aah Al SHE :- SHCAT 

aedte :- eraqsT Gat HEAT AAT :- BOG 

fSret :- Afteraret Great HEAT YT :- 720 

PILTHIL BT ATA:- : 
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acme at atatecr opener are h aed arte hw VT fecqutr 
Faw TT ATA Sear a Pea 
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3993 0.3035 aTatll 0.3035 8.16 Satrd ATATALHT : 7155 08/08/2022 sara 

3994/2 0.1138 aretll 0.1138 3.06 cain ATATARHLMT = 7408 24/03/2023 Tent 

4000 1.3113 aréTll 1.3113 35.26 Fatah ATATARHLT : 7437 06/04/2023 aaa 
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1362 aa 
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Tet yey Fea 

= > 1362 1.2645 9 Maret 1.2645 Hae AAAS FH EMU 837/2024 F 
——— —— TTT Ae AT Sst 

138 9.3794 are Il 0.3794 1.20 a| 

4144/1 0.2403 ARTE 0.2403 0.43 eames ata : 12 24/09/2021 yf a44 

144 0.0632 ate 0.0632 0.11 cate ATATATHET : 84 16/02/2024 9a Tt 

1483 0.1897 arava 0.1897 cated ATATAT HTT : 92 09/01/2025 otha st 
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1576 0.1138 aduz 0.1138 0.20 Tater ATUTATELT | 6990 
07/02/20224a1m 
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06/07/2022447 

    



  

Spl ATT - WTA 

Tare SeHT -- WAT -Ta 

ate. :- Tet 

aeater -- STTaTST 

sar 41-26 (a1) 
eee (faa Far 153 v) 

(afaterha 

SOT SAAT AATE AT :- 2073-2076 Wasa 2077 ( 7d 2021 ) A ear 

Ai ATR AT ATH TST ATS 

Wal eM AAT :- 2087 

  

Fart :- efterarst STAT VEIT UUTAT :- 2235 

942/2 0.1644 9 FetT| 0.1644 2.34 7.747 

S50/3 0.1391 7ettT| 0.1391 1.98 

951/2 0.1960 azTi 0.1960 2.79 

952/4 0.3351  #erT | 0.3351 4.77 

959 0.0759 aT II 0.0759 2.04 

959/1 0.0253 ATT Il 0.0253 0.68 

960/2 0.1265 ae 0.1265 1.80 

4962/3 9.2655 9 wae ll 0.2655 2.31 
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port wry f-26 

y waTarat apnea 
wD (afafear) 

TH AT AT WA afan area area Fae :- 2073-2076 waraat 2077 ( FF 2021 ) & earett 

Teale sent i Was aA UP ITH HT ATH c- UST TT 

qa, - aaa aarnet At Sarg: SAAC 

secret :- aievaret Great AEM AAT :- 2362 

fara :- efieraret Qld FET YAAT :- 2326 

BILAL BT ATA: 

4, Sater mre qa ares ret eae 1/2 orfa- meh ar. treet HoT Te A TeraTSt aTdare 

2, wamrafas aerqe ya eerratte arya Bea 1/2 aTPA- Carga aT. Arete ATTATST @TTATE, 

wade aapt Aa aiteor pupa 4 ffas seer serosa way vata fecqufi 

aad TTA ATATACALT HEAT SPLATT _ 

5283/1356 1.3619 THFet 1.3619 edna ATATATaLT : 7546 08/08/2023fe 41st 

ediand aTaTacaCT : 7583 21/09/2023a4T4 

pq @at-1 1.3619 1.3619 

qe ora ae ore St rae & Fore & | 

soar saat fet oft araea Barat H we Fae Par aT AHA gs | 

He STE Het A) FafS :- 11-Feb-2025



  

aot H-26 (aft) 

  

  

  

wage waTarat (fas Faz 153 v) 

TTA BT ATS :- WaT affar averenr arare Hac :- 2073-2076 AATaat 2077 ( ay 2021 ) & caret 

Sart Sen :- WAT -TT PY AT BT ATA i UT ACATT 

ate fe. - weet aane Ft Sarg -- Seat 

aeetter :- sfterarst Ta TEA AAT :- 2197 

fret :- Trast TAT HEAT IRA :- 1557 

PIVTATL BT ATH:- - 

4. area Sat grat ofa stax are oat fee. wt safe erat E -45 arse Aperaret SPTaTe, - 

warden 8 aaHer | yh after aaeert fae sare aac oT are fecquft 
art TAT ATTA Sea a PAT 

"4352 0.4046 aetti 0.4046 5.76 edd AHA : 6915 06/01/202244TH4 

1353 1.6691 tet 1.6691 19.81 cftaa ATHTALHLT | 6966 26/01/2022aaTt 

“1354 0.7334 Yer 0.7334 8.71 edima aATATaACHeT : 6996 22/02/2022a4T+ 

1358/2 0.0885 aaetil 0.0885 0.77 tater TaTacHLT : 7414 21/03/2023e4TA 

odie ararazcaenr : 7432 06/04/20234414 

tdi ATatacacyy : 7484 09/06/202344Tt 

cates aratacaer : 7491 26/06/202344aTa 
  

Ha wat-4 2.8956 2.8956 35.0500 

ag waa Fart wea At arta & Fre S| 
sear soar Pret at arava F are i wo Yael Phar ar aaa gz | 

aaet STS Hed AY Tats :- 11-Feb-2025 
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j 1357 ‘ 
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fos / 1168 

/ 7 oT 

A | 1154/1 15 

2 1167/1S | facet 
ZO wos Ps 

| Scale 1:£C0   
  Ree BEAT 75283/1356 Patheal : 1.3619 Hectare Ga GEM + 23620 Gal HEM 22326 
Wh fees ane a |: 
}.) ddtera Tet os ARTA Set ReaT- 1/2 orfa- ret aL.ciaa For es Aearet wader 
2.) yacreafee ereryga US coos arya) Ree 1/2 GTa- carga BT Hretlet AleaTST dere 

Wag SAR ch seca Ud tit 

2, as yUs hae well ch Ga & fay el 
2. sae Sua feet vt <grarera A Gres HF wa FA sel feat Gr sa 31 

  
 



  

es ga WTA TT-26 (ah) fe sara (afar roe 153 v) 
‘y 

  

        

  

Mae (afafert) 
PT Be ATH qraet afer atre wee Aaa :- 2073-2076 AaTaat 2077 ( aT 2021 ) a rari 

Weare Beal :- Wet -FaH SPT ah Br ATH :- UT. AT . 

ape. :- weet aan Ft Sars - SFeIT 

fSrat :- sfteararst QTaT FSA YAAT :- 1455 

4065 0.1265 THU = 0.1265 

409 0.0253 *WHaraTely 0.0253 

4095/3 0.3794 WHaraet 0.3794 

410 0.0253 i TararTet §=—(0.0253 

4107 0.0126 W.eaeTT 0.0126 

4108 0.0126 aR 0.0126 

413 0.0253 tUEat == 0.0253 

4172 0.5184 que = 0.5184 

4261 0.1391 TUE = 0.1391 

4265 0.0253 Hart 0.0253 

4276 0.0506 f.agt 0.0506 

4285 6.1202 tTysraTet §=6.1202 

4292 0.0506 WaeatT 0.0506 

4299 0.1012 waza 0.1012 

4326 0.0632 tyUeEAT = (0.0632 

4339 0.0379 FHaeN ~=—0.0379 

4347 1.3783 9 We.ataret 1.3783 

4358 1.1886 iT HeTaTdt §=61.1886 

4360/1 0.9484 wtrarardt 0.9484 

4363 0.5058 tHaTaTat 0.5058 

4366 10.8873 7Wq.3TaTat ~=—- 10.8873 

4367 0.0379 Wy zaeurT 0.0379 

437 0.4679 WzeatT 0.4679 

44 1.0242 9 tate 1.0242 

440 0.0632 THAT 0.0632 

4421/1 0.4679 iartt 0.4679 

4451/1993 0.0126 *araTet 0.0126 

4453/2411 0.5564 tystatat 0.5564 

4454/2411 0.0379 araTet 0.0379 

4601/1899 0.3035 Herat 0.3035 

462 0.0506 Hea 0.0506 

4646/178 1.1886 Zarr 1.1886 

466 0.0379 TUT =: 0.0379 

4729/2242 0.3288 Wer 0.3288 

4731/2260 0.5058  *H.faeaTt 0.5058 

4761/4095 0.4805 ‘araret 0.4805 

=> 4800/1362 0.0632 Wat 0.0632 

4883/1993 0.7587 = Wea (0.7587 

4985/4892 13.7863 Tysraret 13.7863 

5110/633 0.0063) 9 AH.aeaT 0.0063 41.49.2340 

915 0.1517 Len 0.1517 

5185/2395 6.7748 want 6.7748 

5186/2395 2.4055 taymtt 2.4055
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UiT BHILWARA 

  

SOVERNMENT OF RAJASTHAN 
  

Payment Acknowledgement Receipt 
  

Service Permission of use of Agricultural Land for Non-Agricultural Purposes and 
Allotment (90-A) 
  

‘Payment Mode Online 
  

Payment Channel | Rajasthan Payment Platform (RPP) 
  

  

  

  

        
  

Transaction ID 112929042 

Amount 2,43,988.00 /- 

Date and Time 12/02/2024 12:19 PM 

Status SUCCESS 

Description 10% Premium Amount 

Reference LU2012/BHL/2023-24/100480 

NOTE: 

i. The successful transaction date will be treated as deposit date in Uit Bhilwara account. 
2. If the amount is debited from your bank account and receipt is not generated due to technical fault, 
you are requested to wait for 24 Hrs for confirmation of amount.After reconciliation of the account the 
acknowledge of receipt will be made available on this portal.If the amount is reverted to your bank 
account you may make payment again. 

3. In case transaction failure you may contact to our payment gateway service provider on the contact 
details mentioned on this portal. Please mention Challan Number to locate your trarisaction. 
4. If payment is made through Credit/ Debit Card/ Netbanking/ Wallet, in case of any refund the amount 
will be credited back to the Credit/ Debit Card/ Netbanking/ Wallet through which it was received. Uit 
Bhilwara will not entertain any Charge back what so ever. 

5. Uit Bhilwara will not be responsible in case the amount is not credited/ deposited in Uit Bhitwara 
account due to transaction failure. 
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GOVERNMENT OF RAJASTHAN 

Application No./ side@d Se 

Application Date/ odes fate 

SSOID/ Tauasitsnsst 
Development Authority/ fara Uilyaer 

Zone/ BA 

Current Status/ adam fafa 

(=) (A) Applicant Details/ Bldae i aay 

SO alt Mn leaden | 

Permission of use of Agricultural Land for Non-Agricultural St aso and Allotment coe 

SS eG renre Relate eA ICC ARC CON KONE 

    

LU2012/BHL/2023-24/100480 

11/02/2024 01:58 PM 

SATPALSINGHRAJPUTBHL 

UIT BHILWARA 

ZONE (ALL) 

FORWARDED TO ZONAL DC/ UIT AO (12/02/2024 12:19 PM) 

Cele tel ACEO met syed IC MMT Pele eter cay 
Cri 

  

cess Dene tg 

cua Tr iale 
itl 

L. DEVILALG NANURAM SON MUSLIM 

ADRI GADRI 

Wa PARAS DEV BHANWARL SON HINDU 

ISHARMA AL SHARMA 

3. SATPAL SIN. DALPAT SIN SON HINDU 

GH RAJPU GH RAJPUT 
T 

State/ W16U 

District/ foret 

Tehsil/ deutel 

Urban/ Rural/ Seely WATT 

City/ Block/ 3168/ Sil 

Ward No./ Gram Panchayat/ 1S @il/ 14 Gaga 

Mobile Number/ Hisige 4ax 

Email-ID/ $-Aa siget 

  

MALE GADRI BHILWARA, RA 

: JASTHAN 

MALE SHARMA  BHILWARA, RA 

JASTHAN 

MALE RAJPUT BHILWARA, RA 

JASTHAN 

RAJASTHAN 

BHILWARA 

BHILWARA 

URBAN 

BHILWARA 

WARD NO- 1 

9680954746 

SATPALSINGHRAJPUTBHL@GMAIL.COM 

BC NetlitcteM ene ser Ci IK seem orepayE



  

Land Categ ory/ HPF Sit OUTSIDE MUNICIPAL COUNCIL/ AREA OF AUTHORITY/ TRUST/ 
TRY FRUIT AA HT GISH WITHA HT LNW aa 

  

Land Purpose/ Mf oT SUanT RESIDENTIAL/ STaraa 

Group Housing/ Flats/ 44 SISRM/ Feet NO 

Situated on 60 feet or more broadly road or corner/ 66 tte UT NO 

wes afte dat wea a Pre oe fra 3 

Land Use/ Y-3Ta"T 
and Use/ "% Type of Application/ Side GT VER 

JOINT/ At 

Authorized Signatory Name/ aftied Beata 1 AA NA 

Tehsil; weeta | Revenue Village/ | Khasra/ Aarjif Chuk/ | Khasra Type/%eRT | Khatedar Detail | Area as per Kha | Premium Amount / 
Ear LE: Murabba Number/ COM Card CIC rand Fe al Ge Iria) 

Behe SUA Cu . Coke persea she 
SIR UG Ek’ td Uinta Boal 

1 BHILWARA/ — PANSAL/ Wa 1357,1359/2,136 COMPLETE AREA DEVILAL GA 7745.00 1490758.00 

aficrarst 0/2 OF KHASRA/ DRI, SATPAL 
UST OT aa SINGH RAJP 

UT 

2 ‘BHILWARA/ . PANSAL/ URI = 1352, 1358/2 COMPLETE AREA PARAS DEVI 4931,00 949119.00 

aicrarst OF KHASRA/ GA SHARMA 

WHT as 

Total 12676.00 2439877.00 

=} (C) Land Area Calculation/ Ye aa bl TUT 

Land Area Type/ Ya aa HI VaR SINGLE PATTA/ Gael UST 

Details of Calculation of total plot area is as per sheet/ HA YS Aa Hl TUT HI faa ile sa 

    

  

CA ol en AC CLA Area (In Sq 
oa Meters)/ 

AGS as 

1. Total Area/ @a aa 12676 - 100.00 

2. Area under sector road/master plan road/ highway, etc.( surrender deed shall be 0 0,00 

- taken from the applicant)/ Sax US / ARES THA US / Sled, ale & ger a (omdaw 
a sreraadnr fecha fea SITET ) 

3. Facility Area of sector/master plan @ 5% (if applicable) ( surrender deed shall be 0) 0.00 

taken from the applicant)/ Saex / AREX GIA I Glan aa @ 5% le APS) (sdaw 

SB ee yy fea STAT) 

Net Plot Area/ Te tale awe 12676 100 

Seva egeirele fcc er Carrey



  
10. 

11. 

12. 

13. 

14. 

id. 

Is there any HT/LT line or transformer in the plot boundary or 
within 50 mt. surrounding/ Sa UgEuS st Sar steer so lex 
el orf 4 ets va dua ciara seen eher aa 87 

HT Capacity/ Tact aaa 

Whether applied land is under acquisition under the 
provisions of Land Acquisition Act, 1894 (Act No. 1 of 1894) ?/ 
an arated ufh 3fh safe efotadisos ase, a afaRan 
TOT 1 HT Safes & sells srarcarehts & ? 
Whether proceedings are pending under the Urban Land 
(Ceiling and Regulation) Act, 1976 in respect of the land 
applied 2/ Ga safer ype a ester Fare alt (artic Sie 
aR fara) sfiitan, 1976 & ania erase aie 2? 
Whether the land is declared surplus or for which proceeding 
are pending under the Rajasthan Imposition of Ceiling on 
Agricultural Holdings Act, 1973 or Under the repealed Chapter 
IIB of the Rajasthan Tenancy Act, 1955/ @l aafed ape 
afagts alta at 1s & a1 fora fer trou Sid Gat uz 
say Siar aftetaer ofa, 1973 ar eRe eta 
ofoRay, 1955 & PRR ses oy eS ania ordaeen cea 
2 

Whether the land belongs to deity, Devasthan Department 
any public trust or any religious or charitable institution ora 
wakf ?/ Si sidi@d ule cacy, cae faa, até cite =e, a 

feet entice ar at Gen or feet cep S alta B? 
1s the applied Land is within 50 mt. of Railway boundary/ FI 
oraied wih tea iat St so Flex st RAD A fra 8? 

If applied Land is near NH/SH/PWD Road/ Revenue Road , 
provide the name, category and width of the Road (in mt)/ 
aig srefed uit aple UsarT Ter Te Use, Gey 

ee ee duit ud ders citex 
| 

Whether Court Cases are pending in respect of the applied 
land 2/ Sl oidfed yt & day F feet rare A as va 
aia & ? 

Width of the avaliable approach road to applied land as per 
site (in meters)/ snated aftr ed eA "Wea AFT ot ase 
Giex 4) 

Area of the Land falling under master plan/ sector plan/ road 
are network plan to be surrendered free of cost (in Sq.mtrs.)/ 
FRY Pee Us Acad tars Ff penta seal } alia 
ort arch YP or a Gh Alem waft fear aT e aitiex A) 
Net area of the Scheme/Layout Plan/ Single Plot (In Sq 
Meters)/ SISHI/a-sise WIM /Gact US wT aatpet Ga. Bh 

Land use of applied Land as per master plan/ Ret WIM & 
SIR onefed Fy oer y-suRTT 

Width of approach road width as per Master /Sectoral/ Zonal 
Plan (in mt)/ FRERSeRR/SS GIA & SRI Ug Bl st 
aISTg Hiex A) 
Existing road width at site in meters/ GIsc UR HSI Use GT 

wists Gitex A) 

NO 

N/A 

NO 

NO 

NO. 

NO 

NO 

PANSAL 100 FEET ROAD 

NO 

30.48 

12676 

30.48



    

aS a = ae = re cs cae tu ie 

BEG Bao merece 

PAYMENT FAILED 12/02/2024 12:09:47 PM SATPAL SINGH RAJPUT 

(APPLICANT) 

4 FORWARDED TO ZONAL DC/ 12/02/2024 12:19:27 PM SATPAL SINGH RAJPUT 
UIT AO 

(APPLICANT) 

Withd rey 
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watast 
(afafar) 

sifta dhaven amen erat - 2073 - 2076 aATEaY 2077 (af 2021) S Vay 

aghPl eee SAT ATA :- TT ATR 

stand cht Senrg + Sata 

Gea AEA AAI :- 2087 

oraw t-26 (ah) 
(fara fram 153 3) 

  

  

  

fren ~ steve Gal GAN YA :- 0 

PRAH HT AA 

1, aR fae sara fterarar UT Feeer- Gel Tea & fore, 

Bat TaN aaa =| (faite PIS Maa oR yaa aT 
dad ot dem a fein 

1024 0.2023 wWetvIy 0.2023 8.80 aA1023 aie Wael HAM : 1314, 1315, 1316, 3788, 
43-48, 4349 az 

1043/1 0.5943 ABT II 0.5943 5.17 AAT aaa Aer sres antrenrg tcrarst 
War ‘ 

1057/1 0.1265 wer 0.1265 4.50 4273/2020 & 
317.4576/4359,4577/4359,4578/4359 
a we 

1088 0.0379 | TyTET 0.0379 Ria (2) aaa sft sos aed 

1089 0.7265 9 AgTIl 0.1265 1.10 Aa717 & ER 173/139 a 
$.F.1314,1315,1316 U2 BM (3) MH 

1089/1 o.ogas = 7eal! 0.0885 0,77 Teal PAST ai TgR Bh PERNT 1238/2007 F 
317.3788 0 aT 

1090 0.2403 aed 0.2403 2,09 AATI7 (4) [ale PT Batt Male GAT GT : 1314, 

1315, 1316, 

1090/1 0.2276 9 -AgTII 0.2276 861.98 3788, 4025, 950/3, 951/2, 92/4 TR 
arta Fea ara 

1100 0.1897 ARAN 0.1897 1.65 sere & 0.8.5712/16 Fars aS 
STF.980/3,951/2,952/4 

1101/1 0.1517 Fee ll O.1S%7 1.32 Rag aoe Wa Satan. Miararst 
V.4.173/13 

1101/2 0.1897 Fei 0.1897 1.65 4 20H BF. 1314,1315,1916 Oe aT 

Seq Ta 

1101/3 0.1897 FETE 0.1897 1.65 mau & W.4.12398/2007 Ferns 
17.3788 Og a 

1113 0.2529 Aer 0.2529 2,20 “ IEA USS HSA TA HG ale HT 

gor él ‘ 
1114 0.9357 Feet II 0.9357 8.14 ms ate a. 11 8 fear 24/03/2021 way Gen: 

3803/2, 
1134 0.3289 FHS 0.3288 = 0.59 3803/3 OR id Ue si UAT 

Het vicrarsy 

7116/1 01265 9 arth 0.1265 0.63 & 0.4.133/2020 Rate 05/08/2020 4 
RUM le IM Zar 

1168 4.8430 GE 4.8430 a 

1170 0.1265 shag 0.1265 0.23 Fiza. 45 a eats 19/04/2023 Gat TET : 

4445/4341, 
1171 0.4426 Fe 0.3161 2.75 ” 4576/4359, 4577/4359, 4578/4359 at 

BIT UR AAT 

as 0.1265 0.23 . far srds witert Haart WaT aT 
273/2020 

1295/1 01012 wacrt 0.0126 0.27 ORM Fe TT GaN F) 
ars 0.0886 0.16 ale a. 47 F ear 12/07/2023 Ga Ha - 

3880/1, 
1312 0.1644 Fas 0.1644 0.29 3890/1 aul asc OF ate ao 

stray Wat 

3314 0.4679 TpaTSt 0.0506 softer viteraret a rere; 245/2023 a 
erm ae ot 

ett il 0.4173 3.63 eal 

1315 0.4426 Aga 0.4426 3.85 ind aa : 12 24/09/2021 oF 

1316 0.2655 9 -aee) 0.2655 3.78 eta TAHT ; 84 16/02/2024 ifa0r 

1362 1.2645 Wyre 1.2645 ima AAA : 6583 24/08/2021 21a. 
HIS 

138 0.3794 0 aT Ili 0.3794 1,20 wir ATATATHOT : 6753 15/09/2021 2071. 
anreay 

i4i/1 0.2403 ass 9.2403 0.43 Fair ATAATHRUT : 6990 
07/02/2022eA0r] 

144 0.0632 as 0.0632 0.11 eed ATA : 7001 
11/02/20225T 

1483 0.1897 9 arated 0.1897 eater Aa : 7094 
22/06/2022aquuT 

1488 0.3035 dug 0.3035 0.54 Wha ATTA : 7086 
18/05/2022 qn UTT 

1501 0.1644 aug 0.1644 0.29 edie AAR «7100 
18/05/2022qRuur 

1576 0.1138 9 aha 0.1138 0.20 Bima AA : 7101 
18/05/2022qqd0t 

1587 0.5184 dag 0.5184 0.92 watered AaTACA : 7102 

19/05/2022eeduT 

1588 6.1644 aas 0.1644 0,29 Saleh ATTACH | 7105 

20/05/2022 U0T 

162 15048 agg 0.7461 1.93 dina AMAT: 7106
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Oe eat as - Set 

Wea Great © Wee eT 

(afafat) 

aiff craven orang ara :- 2073 - 2076 werddt 2077 (ad 2027) Aare 

ogfh UraR TAT ATA + VIG. 

(G1ka4 14094 159K) 

  

  

  

  

Loft. cht aatac Al Sarg - SaCUE 

apeter » HierayS! aT SN AT > I 

fier :- rears WaT GAN EAT =~ 7 

BIIAR Al ATA 

Gd sara yA aio RwOTe fash oma esa Real 
deat aR wana Rae 

1072 0.0632 Aqaen 0.0632 ra ATH : 47 11/11/202 2a ear 

1073 0.0253 Ayaret 0.0253 editna anaxereer : 6610 02/08/2021=1ra1. 
oneal 

1158 0.1517 Aq2RaI 0.1517 Shin alae : 6750 14/10/2021-arM. 

area 

1318 0.0885 tee (0.0885 wispa AA faHLUT : 7119 01/06/2022-TM. 
Heat 

1355/1 0.4679 9 LOTT 0.4679 adtra aatacaet : 7562 25/08/2023adtT 

1364 1.7071 trp ararét 1.7071 

1398 0.1012 tyme (0.1012 

1432 1.5174 tyeet = 1.5174 

145 0.3794 Tat §©0.3794 

1487 0.5690 Tiga 0.5690 

1498 0.0126 ayaqera 0.0126 

1500 0.0253 Fea (0.0253 

1589 0.4552 tyre —s(0.4552 

1612 0.1138) Rat =—0,1138 

164 0.5817 Wari =—-00.58 17 

165 14415 ant 1.4415 

166 0.2782 9 hae 0.2782 

1668 0.1644 tae 0.1644 

167 0.6323 AWATA 0.6323 

1679 0.1012 yee O0.1012 

169 0.3035 dpa 0.3035 

4700/1 0.0196 w?yzReaT = 0.0190 

172/1 0.0126 «pw = 0.0126 

1734 0.1517 Ayeeet = =—-0, 1517 

1738 0.0885 TWaeT 60.0885 

1753 0.2276 aera = 0.2276 

178/71 0.0253 AQT 0.0253 

1857/1 0.0759 aqsmarét 0.0759 

1865 0.1391 ye 0.1391 

1870 0.0885 fmanal 0.0885 

1898 3.0980 aqarerél 3.0980 

7899/1 1.3783 Tarard} 1.3783 

7899/2 2.8831 tmart = 2.8831 

7900 0.1770 iat = 0.1770 

1914 0.4426 «Tye 0.4426 

195 0.8978 «Ha = 0.8978 
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